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~ IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERARBAD BENCH AT HYDERABAD,

' 0.A NO, 810 of 1992,
Between " . Dateds 221 1992, -~

/,/‘Aﬂﬂffcka-*’v°2‘ , ,
IoVeTKats B30/ (Fowplided o3 patUicR ordeyyipplicants
vananda (- K B Tak ARd i
- -2 [91 0 A <O/ -~
1. The General Manager, S.E.Railway, Cotton Bridge, Calcutta,
2¢ Chief PersenBel Officer, S.E.Railway, Cotten Bridge, qélcutta.”'
3¢ Divisional Railway Manager, S.E,Railway, Visakhapatnaml -

_ e Respondents
Counsel for the Applicants ¢ Sri, G.Vasantharayudn /|)| /
Counsel for the Respondents s Sri. N.R.Devaraj, Sr, Ce

CORAM; : .
' Hon*ble Mr, T,Chandrasekhar Reddy, Judicial Member

The Tribunal made the following ord{ler:-

buring the course of hearing(} it was brought [to our notice
that in certain cases, Type~II ggarters are alloted to the|ward er
wife of the empleyee though the said employee had been apﬂ inted 1in Gr
1D! sdrvice., All the said cases that are said to have beej alloted
Pype ~II quarters are narrated at page Nos 6 and7 of the Oh. In view
of the allegations contained in pages 6 & 7 in the OA Mr. PDevaraj wants
some time to have full instructions frem the respondents. ||List this OA

for admission hearing on 26,10,1992,

During the course of hearing Mr, Devaraj maintained in his
arguments that this OA is not maintainable as the applicant herein is n
an aggrieved party and as his son is the aggrieved party.] In view of
the importance of the matter we permit the applicant to implead his
son as the second applicant to this OA and to cause all consequential
amendments to the OA within one week from today. Failing which list
this OA for rejection,

G | N i,

-

Interim orderﬁ dated 18,9,1992 are extended up to 27,10,92

¥y Reg!

Copy tos~
1, The General Manager, S.E.Rallway, Cotton Bridge, Calcqtta-&B,/’
2, Chief Personnel Officer, S.E,Railway, Cotton Bridge, Calcutta=~43,
3. Divisional Railway Manager, S.E,Railway, VisakhapatnaﬁL

4, One copy to Sri. G,Vasantha Rayudu, advocate, 16,8-240/10, Ashraf-

nagar, Malakpet, Hyd=24, -

5, One copy to Sri. NeReDevaraj, Sr. CGSC, CAT, Hyde”
6« One spare Copys .~
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYLERABAD BENCH

THE HON'BLE MR,
ND
THE HON'BLE MR.R\BALASUBRAMANIAN :M(2) ,
AN& /’ ‘

THE HON'BLE MR.T.CHANDRASEKHAK REDDY:
MEMBER(J)

Al

ar

THE HON'BLE Mk.C)J. KOY s MeMBER(J)

Qxblﬁ/

Dateds - w1992 4/////

e

ORDER / FUDGMENT -

| f R BN/ Cofis /Mot No-

T—

Iin . //// i
6 /4. ' i
i : T.ANO, (W.PNp——————— ) .
“—Zdmitted and intérim directions
issued
Adllowed.

Disposed of with directions
Dismigsed
Dismigsed as withdrawn

: Dismissed for default

P M.A.Crdered / Rejected '

No orders as to costs.
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